nl TEM NO. Mt 1 COURT NO. 3 SECTI ON X |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).3083-3084 OF 2005

(From the judgenent and order dated 29/10/2004 in WA No. 3051/2004 and

WA No. 3209/ 2004 of the H GH COURT OF MADRAS)

SANKARA BALA VI DYALAYA NMATRI C. SCHOCL Petitioner(s)
VERSUS
COVMMNR. & SECY., GOVT. OF TAM L NADU &CRS Respondent (s)

Date: 07/04/2005 These Petitions were called nentioned today.

CORAM :
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR. JUSTI CE TARUN CHATTERJEE
For Petitioner(s) M. V. Bal achandran, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER

List the petitions in the |last week of April, 2005.



[ T.1. Rajput ] [ Shelly Sengupta ]

Court Master Assi stant Regi strar



